CENTRAL ADMINISTRATIVE TRIBUNAL
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BANGALORE BENCH

Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-~560 038.

Dated:= 18 /7R 777

APPLIGATION NUMBER : 973 of 1994,

e

APPLICANTS: RESEPONDENTS :

Sri.M.V.Mareguddi v/s. Director of Postal Services,Bangalors
To and Others.
1, Dr.M.S.Nagaraja,Advocate,No.ll,Second Floor,First Cross,

Sujatha Complex,Gandhinagar,Bangalore—560009.

2. The Chief Post Master General,Karnataka Region,
Bangalore~56000].

3. Sri.i.Vasudeva Rao,Additional Central Government Standing
Counsel,High Court Building, Bangalore-560001.

4, Sri.R.D.Biligiraiah,Advocate,No.40/B,26th Main, 37th Cross,
Nineth Elock, Jayanagar, Bangalore=-560069,

Subject := Forwarding of copies of the Order

Central administratiyve Tribunal,BS Passed by the

angalore,

Plegse find enclosed herewi
STAY ORDER/INTERIM ORDER/,

~mentioned application(s) on

h a copy of the ORDER/
Passed by this_Tribunal in the above
——2%th March, 1994,
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CENTRAL ADMINISTRATIVE TRIBUNAL $BANGAL NRE BENCH

APOL ICATION ND,973/1994

TUESDAY, DATED THE TWENTYNINETH DAY OF MARCH, 1994

Pressnts Mr. Justice P.K. Shyamsunder, Vice Chairman

mr. T.V. Ramanan, Membsr (A)

Shri M.V. Mareguddi

Aged 45 years

S/o. Shri virupakshappa

578, Tripti mahalakshmi Layout

Channpatna ’ emeses Applicant

By
(or. m.S. Nagaraja, Advocate)

Vs,

1. The Dirsector
pPostal Service
office of the Chief post '
master Gensral, Bangalore=-1,

2. Union of India
represented by Secrstary to
Governmant, Ministry of
Communication, Dsptt. of posts
Dak Bhavan, New Delhi,

3. shri K.R, Kandare
Asstt. Superintendent of post pffice
office of ths Superintendsnt of
post pffices, Bebgaum Division
Belgaum.,

4, Shri KeR. Krishnaswamy
Asstt. Superintsndent of post
offices, Kelar Division, Kolar.

5. Shri Chandrappa VYandigeri .
Asstt. Supsrintendent of post
offices, Bangalora West Division
Bangalorae.

6. Shri K.G. Byatappannavar
Asstt. Supserintendent of post
offices, Bangalore East,

Sub, Div. No.2, Bangalora.

7. Shri Lakshmipra8ad
Asstt, Superintendent of post
offices, S.Ke Region
office of the post Mestar General veee.eRESpORdents
Bangalorsee.

(By Shri m. vasudeva Rao for R=1 & 2 and
Shri R.D. Biligiraiah for R=5 to 7)
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